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CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH

RLoA. HNo.141 of 1896 In
0.4, No. 1441 of 1995

aJune
NEW DELHT THIS THE \BUDAY OF s, 1997

HONTBLE MR. K. MU HUKUMﬁr MEMBER (&)

Union of Indiaz through:

1. The General Wanager,
Northern Railway,
Farada House,

New Delhi.
2. _ The Divisional Railway Manager,

i
No;rH&rn Railuway,
Tﬂcrm Ryad.

nal Superintending Engineer,

J}O

Mo & Plway,
DR foice.
Mew Delhi. .. Respondents

ORDER BY CIRCULATION

Hon'ple Mr. K. Wuthukumar, Member (A

Tn this PReview Application the applicant
seeks a review of the order passed in 0.4, 14417 of 1995,
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an errcr inasmuch a5 it was  observed therein  that,
according to the provision Far regularisation of

accommodation, the accommodation can be regularised within
a period of 12 wmonths from the date ol death or retirement
of the Government  servant, as  ths case  may e,
whéreasgaccordﬁﬂé to him, the Reilway Board's inst ructions

A

of July, 1966 provide fTor maximum period of retention as 4

of the Railway sarvant. The periocd of
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12 months was with rel
by the respondents in their reply at 4.1 wherein they have

referved to the nailuay Board’s subsequent circulars dated

T
bl

December, 1982 and Maren, 1991 in para 4.1, Be that as
id para 7 of the judgment DY
way of obiter dicta, that this pericd of 12 months 1%
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provided pernaps due  to the fact

retention of accom nmodation was 12 nonths within which pricd

if the dependent seeks  and  gels  an appointment ,can he
arised on  ad hoc/out- of-turn- basis. Thare 7.
tharefare, no error  OF amndss i

the record. The applicant ¢ has referred to the decisons 1n

page 305 and Swt. Indrasan Devi & Anotaher Vs, 001
and Others, AT 1995 (2) 478, which have already been dealt
ipomy Judgment. The Review bpplicant ca nnot bring in

fresh arcunds or pleadings in the Rav
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